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MR. CHAIRMAN : Mr. Minister, you 
please   answer. 

SHRIANNASAHEBSHINDE : 1 can 
only inform the hon. Member with all 
humility that I myself had been to Pant 
Nagar, and even before replying to this 
question we have got the necessary 
material from Pant Nagar. I seek the hon. 
Member's co-operation and request him 
not to misunderstand   on  every   matter. 

SHR1A.G. KULKARNI : May I know 
from the Minister whether in the present 
circumstances a long-term planning on 
better land use as well as conservation of 
water are more important for any 
production pattern to be fixed and, in view 
of that, it is only a pious hope in the 
Ministry of Agriculture that beet will be 
taken up ? The hon. Minister has rightly 
pointed out tint a sujar factory which is 
crushing b;et has got to depsnd on a 
different technology where fuel is also not 
going to be available. Then, will 
commensurate physical profits be given to 
the growers as well as the crushers ? 
Otherwise this hope will only remain a 
hope for another 15 years or so and 
nothing will come forth. 1 want a 
categorical reply from the Minister   as to 
what he proposes to do. 

SHRI ANNASAHEB SHINDE: As far 
as water requirement is concerned, for 
beet production also water requirement is 
equally heavy. So, there water economy is 
not likely to be advantageous. On the 
other aspects, as I have already indicated, 
there are some encouraging signs but still 
there are many areas in sugar production 
from beet on which we will have to come 
to definite conclusions. Still, the data is 
not very positive ; we have to wait for  
some  time. 

^[INDEPENDENT SET UP FOR 
EDUCATION 

♦182. SHRI        JAGD1SH       
PRASAD MATHUR  : 

SHRI PITAMBER    DAS : 
SHRI J. P. YADAV  : 
SHRI LAL   K. ADVANI  : 
SHRI O. P. TYAGI : 
SHRI V. K. SAKHLECHA: 

The question was actually asked on the 
floor of the House by Shri Jagdish Prasad 
Mathur. 

J[ ] English translation. 
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Will   the   Minister     of  EDUCATION 
AND    SOCIAL WELFARE be pleased to I 
state : 

(a) Whether it is a fact that the Sarvodaya 
Leader Acharya Vinoba Bhave has suggested 
th.it Uijre should be  an independent setup 
for education like that of judiciary; and 

(b) if so, what is the reaction of Govern-
ment in this regard and what action has 
been taken in pursuance thereof ?] 

THE MINISTER OF EDUCATION,  
SOCIAL WELFARE AND CULTURE ' 
(PROF. S. NURAL HASAN): (a) According 
to press reports Acharya Vinoba Bhave, while 
addressing the delegates to the All India 
National Education Conference, who had 
assembled at Paramdham Ashram, Paunar, to 
hear his views on education, said that 
education should be made independent     like    
judiciary. 

(b) Government respects the academic 
freedom of teachers, including the right to 
speak and write about national and 
international issues. But this is not in-
compatible with the duty of the Slate to 
provide facilities for education, maintain its 
quality and to take steps to promote equality 
of educational opportunity and the welfare 
of the weaker sections of the community or 
to develop education in a manner which will 
contribute    to national    development. 
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SHRI K. P. SUBRAMANfA MENON : 
Sir, in view of the fact that education is a 
powerful instrument for social transformation 
and has to be used as such and in view of the 
fact that the functions of the judiciary are to 
maintain status quo and interpret the laws 
passed by the Parliament, does the 
Government not consider the suggestion that 
the execution of education should be left to 
an authority independent of Parliament and 
the people, to be a reactionary suggestion 
and that such suggestion would not be 
entertained by the Governemnt at all in  
future  also      ? 

PROF. S, NURUL    HASAN : In 
my     principal    answer,   I    have  already 
stated    abou*    the    responsibility of   the 
State  and this is not a question of the  in-
dividual opinion    of  my    Ministry    only. 
It has the approval in the form of the Nation-
al     Policy  Resolution  of the Parliament. 
Then there are certain compulsions on the 
State     which  are given  in the   Directive 
Principles   of the State   policy and, there-
fore, it is quite right that the State has to play 
a role.   The  State cannot say that we have 
no role to play. The only limited point I was 
submitting is  that  the State  in this case 
means a State Government   primarily. 
Although  we can   help   in bringing  them 
together, I do not wish to give the impression   
to any one   that the Government of India in 
the Ministry of Education has any intention 
of issuing directives or    orders to State 
Governments.   We   want to work together    
with them.    We    are confident that   they 
share   our   feelings   and sentiments and it    
is a question of evolving  a common pattern    
and uniform values as for as possible. In this 
I have always found that   the State 
Governments are co-operative. 
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SHRI  SHYAM  LAL GUPTA   : There j 
is so much conirol on primary institutions 1 
that they cannot function    independently | 
although it is seen that privately controlled 
institutions     impart     better     education. 
Will the Education Minister think of remov-
ing  the  unnecessary  interference     in   the 
working   of these institutions   ?   It is the 
responsibility of the Central    to see that 
there   is       uniformity    of   syllabi    and 
that  standards are  maintained    throughout   
the country. 

PROF.    S.     NURUL      HASAN :   It 
is a matter of opinion.   I  do not think there 
is any    unncessary    interference and j I do 
not subscribe   to that view at all. 

DR. R. K. CHAKRABARTI : Like the 
Judicial Service and Administrative Service, 
is the Government thinking of setting up an 
Indian Educational Service, so that it will 
help create mobility help in the exchange   
of ideas and curb regionalism   '.' 

PROF. S.   NURUL HASAN : There   is 
no     such   proposal   under   

consideration. 

 
This   is  no   point   of   order   please.   I 
rule it out. 

MR. CHAIRMAN : This is no point of 
order. A point of order must relate to the 
procedure in the House. 

 

DR. BHAI MAHAVIR : I only want to 
submit that the question related to 
conversion. But the answer has not touched    
that. 

 

 

 

 

That does not arise out of this.
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MR. CHAIRMAN : That     does    not 
arise  out  of this, Dr. Bhai  Mahavir. 

"Of all ihe factors    which determine the  
quality  of education  and its contribution     
to  nationrl  development     the teacher is  
undoubtedly  the  most important.    It is on 
his personal  qualities and character, his 
educational   qualifications and    
professional competence that    the success     
of     all     educational    endeavour must 
ultimately depend.   Teachers must,      
therefore,    be     accorded     an honoured 
place   in society" 


